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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 23rd October 2024

Ref: HQ-PUB013/1/2020-PUB-BIS (1066).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of which
are given in the second column of the schedule hereto annexed have been established on the date indicated against it in
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third column. The particulars of the standards, if any which are given in the fourth column shall also remain in force
concurrently till they are withdrawn on the date indicated against them in the fifth column.

SCHEDULE

Sl. No., Year & Title of the Indian Date of No. , Year & Title of the Date of
No. Standards Established Establishment India_m Standar.ds to be Withdrawal
Withdrawn, if any

(1) 2 3) 4) )

19 October 2024
IS 101 (Part 11/Sec 1) : 2024 NA
I1ISO 4628-1 : 2016

Methods of Sampling and Test for
Paints, Varnishes and Related
1 Products

NA

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 1 General Introduction and
Designation System

IS 101 (Part 11/Sec 3) : 2024 19 October 2024
ISO 4628-3 : 2016 NA NA

Methods of Sampling and Test for
Paints, Varnishes and Related
Products

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 3 Assessment of Degree of
Rusting

19 October 2024
IS 101 (Part 11/Sec 4) : 2024 NA
ISO 4628-4 : 2016

Methods of Sampling and Test for
Paints, Varnishes and Related
3 Products

NA

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 4 Assessment of Degree of
Cracking

NA
IS 101 (Part 11/Sec 6) : 2024 19 October 2024 NA
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Sl.
No.

No., Year & Title of the Indian
Standards Established

Date of
Establishment

No. , Year & Title of the
Indian Standards to be
Withdrawn, if any

Date of
Withdrawal

o))

O]

®3)

(4)

®)

ISO 4628-6 : 2023

Methods of Sampling and Test for
Paints, Varnishes and Related
Products

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 6 Assessment of Degree of
Chalking by Tape Method

IS 101 (Part 11/Sec 7) : 2024
ISO 4628-7 : 2016

Methods of Sampling and Test for
Paints, Varnishes and Related
Products

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 7 Assessment of Degree of
Chalking by Velvet Method

19 October 2024

NA

NA

IS 101 (Part 11/Sec 8) : 2024
ISO 4628-8 : 2012

Methods of Sampling and Test for
Paints, Varnishes and Related
Products

Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance

Section 8 Assessment of Degree of
Delamination and Corrosion Around a
Scribe or Other Artificial Defect

19 October 2024

NA

NA

IS 101 (Part 11/Sec 10) : 2024
ISO 4628-10 : 2024
Methods of Sampling and Test for

19 October 2024

NA

NA
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Sl No., Year & Title of the Indian Date of No., Year & Title of the Date of
No. Standards Established Establishment Indian Standards to be Withdrawal
Withdrawn, if any
1 ) ®) (4) ®)
Paints, Varnishes and Related
Products
Part 11 Evaluation of Degradation of
Coatings — Designation of Quantity
and Size of Defects and of Intensity of
Uniform Changes in Appearance
Section 10 Assessment of Degree of
Filiform Corrosion
IS 1813 : 2024 19 October 2024 IS: 1813 - %961
8 Treatment of Water for Marine Code of Practice for 19 April 2025
. . Treatment of Water for
Boilers — Code of Practice . .
Marine Boilers
(First Revision)
IS 3451 (Part 2) : 2024 19 October 2024 IS : 3451 (Part I) — 1975
Care and Maintenance of Brushes — Code of Practice for Care
9 Code of Practice and Maintenance of Brushes | 19 April 2025
Part 2 Brushes Other than Pan-Set Part 11 Brushes Other than
Brushes Pan-Set Brushes
(First Revision)
19 October 2024 IS 8171 :1992
1S 8171 : 2024 sl T
ossary of Terms .
10 Polishes and Related Materials — _ Y _ 19 April 2025
Glossary of Terms Relating to Polishes and
. - Related Materials
(Third Revision) .
(Second Revision)_
1S 13012 : 1990
IS 13012 : 2024 19 October 2024 Sack Kraft Paper and
11 | sack Kraft Paper and Extensible Kraft Extensible Kraft Paper — | 19 April 2025
Paper — Specification Specification
(First Revision)

CHITRA GUPTA, Scientist G & DDG (Hallmarking)
[ADVT .-111/4/Exty./641/2024-25]
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